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*MEDICAL STUDENTS

Shri Harish Chandra Mathur (Pali):
I am so grateful to you for allowing
this half an hour discussion which
raises a point of great concern to us
in Rajasthan in a particular part,
and which also raises an issue of great
national importance to my mind.

1 put a very simple question to the
hon. Minister asking him the number
of graduates in the medical colleges
who are taking their course at present
and our capacity for training in medi-
cal science. I also asked him what
was the expenditure which every
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student has got to incur. It was a
simple question, but it was really sur-
prising that the hon. Minister gave a
still simpler answer by saying that he
was collecting the information.

Knowing the hon, Minister to be
so capable as he is, I could never con-
«eive that he even did not know how
many students were there in our
medical colleges. We are developing,
we are having our plans and pro-
grammes, and if the hon. Minister
does not know even this much as to
what our capacity is, it only gives me
a surprise. He even does not know
what each student is supposed to spend
in getting this education, and his Min-
istry could not collect this informa-
tion even in one month's time. It is
really amazing that this blissful ig-
norance prevails, and I hope the hon.
Minister will take a little better care
to see that we get the information
which should, as a matter of fact, be
readily available.

In answer to certain supplementari-
es the hon, Minister stated that he
was committed to give a medical col-
lege to Rajasthan during the Second
Five Year Plan, but because there
was a dispute about the location,
because the Rajasthan Government
did not come in time, the money had
been giwven away to some other col-
leges, and he had not got the amount.
1 wish the hon. Minister now takes
note of the issue which I am raising,
and confines himself to it in his reply
without wandering away from the
issue.

Mr. Deputy-Speaker: He is taking
note of it.

The Minister of Health (Shri Kar.
sarkar): 1 will not wander any-
where.

Shri Marish Chandra Mathur: The
fon, Minister s2id that he had given
‘" commitment, that commitment was
there, but because the Rajasthan Gov-
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ernment had defauited and because
they did not come in time, he had
given away the money. I am particu-
larly now restricting myself, I wish
to ask the hon. Minister to note, t0
the assistance which he gives to all
places and the assistance particularly
inside of the non-recurring gramt. I
do not want to go to the recurring
grant at all which he gives to every
college.

The hon, Minister himself knows
that they themselves appointed a com-
mitteee which was called the Patel
Committee to examine where the col-
lege should be located. The Patel
Committee made an interim report.
Even before the final report came in,
the Rajasthan Government took an
mmediate decision and accepting
their recommendations, said that Bika-
ner will have a medical college. There
was dispute between Bikaner and
Jodhpur. Jodhpur has a very good
claim, but, mind you, the Rajasthan
Government never  hesitated, and
without a day's delay, they immedi-
ately announced that Bikaner was
going to have a medical college. In
spite of the fact that Jodhpur had
a good claim—!I wish to convey this
to this House—not even a little finger
was raised by anybody from Jodhpur
that this decision should not be given
effect to Nobody represented, and we
were quite happy that whatever might
be Jodhpur's claim, the college
would go to Bikaner. That was why
we never raised any controversy or
trouble about it.

The Rajasthan Government were
very quick in this matter. On the
basis of the definite undertaking given
not only by the hon, Minister dut
also his predecessor that they would
give them a medical college there In
the Second Plan, the Minister in
Rajasthan committed himself on the
floor of the Rajasthan legisiateure smd
told the Members of the Assembly
that they were going to have a seoond
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medical college. I have been an un-
spaying cfitic of the Rajasthan Gov-
ernment slways, but in this particuler
matter, I find that the Rajasthan Gov-
ermment have been quicker than 1
could even imagine or anticipate. Not
only did they take the earliest deci-
ston, but they even set up a commit-
tee 10 ralse donations so that they
might be able to find funds from their
own side also.

1 wish to convey this aiso to the
Minister, that a certain target was set
fer the Rajasthan Government for the
Second Plan, and they not only ful-
filled that target but they were given
2 revised target. You know that here
and there are complaints that the
targets have not been fulfilled in
many States. But the Rajasthan Gov-
ernment fulfilled that target by rais-
ng additional taxation. So, the Rajas-
than Government was given a revised
target. They fulfilled also that revised
target for additional taxation. See the
anxiety of the Rajasthan Government,
Tney have been approaching the
Minister from time to time, and they
get an asrurance from the Minister.
Then, the Patel Committee is appoint-
ed by the Central Government; even
their interim report is accepted, a de-
cision is given and announced, no one
ratses his finger against it, and the
Rajasthan Government goes all the
way out to set up a committee to raise
donation, and the Rajasthan Govern-
ment are determined to go and open a
college. In spite of this. my hon. friend
says that because there was a dispute,
because there was a conflict, or
hecause the Rajasthan Government
did not come in time, he had given
away the money. I do not understand
how this attitude could be justified.

1 thought the hon. Minster will
have a better understanding, particu-
larly, in respect of those areas which
sre under-developed. We all talk
glibly here about the under-developed
areas, and we give all sorts of wssur-
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ances. I expected a much better
understanding from the Minister,
pecause the Rajasthan Government
have not only done all that could
possibly be expected of any Govern-
ment in this particular matter, but
they have fulfilled their promise.

{ do hope even now that the hon.
Minister will take stock of the whole
situation and will realise the position
of the Rajasthan Government which
has committed itself in the Assem-
bly, and also realise what they have
got to do. I do not wish the hon.
Minister to plead inability, because
this commitment was, before the Patel
Committee was set up. Now, the
hon. Minister says, let them raise
donations and let them spend the
money, and by the time they spend
the money which they realise, he
would give them something. That
would be absolutely besides the
point, because my point is this. The
hon. Minister's contention is that the
Rajasthan Government did not come
in time and did not make the demand
in time, and, therefore, he has given
away the money. He must substantiate
that particular statement of his, afid
say what he is going to do now.

1 was still more shocked while ask-
ing other supplementary questions of
larger implications. I asked him
about the expenses which a student
had to incur. And he very approv-
ingly mentioned the instance of a
place where a medical college is being
opened, and where seats have been
reserved by the parents up to 1868,
meaning thereby that seats have
been booked for students who have
herdly passed their 8th or 8th or 10th
cless examinations. And for what
consideration? For a huge amount to
be peid, For those parents are in a
position to give Rs. 5,000 or 10,000
ay a donation—I will call it black
money. 1 will not call it a sort of
debased commercialised education.
ponations are entirely different. We
are raising donations. There s
no harm in that, in raising donations
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from people. But selling away seats
in a medical college in advance
right up to 1868 is something
most abominable which I could con-
ceive of. Is this our socialist pattern?
Is this how we are going to give
equal opportunity to all? Is it not a
clear case where merit goes to hell
and it is only money that counts?
Simply because we lack resources—
that is a temporary phase—are we
going to demoralise to this extent?
Are we going to commercialise edu-
cation to this extent?

You are talking of noble profession
of doctors. What kind of doctors are
you going to produce? The doctors
after they pass out would be concern-
ed about earning money and not in
serving the nation. What is the type
of education that the students will
have? Just because a student's
parents can afford to pay a sum—it
is not at all a donation. We are raising
donations and 1 would have no ob-
jection to them if they are dona-
tions— for admission, he gets admis-
sion. I would put it to the hon.Min-
ister that this policy raises a very
serious issue. I think it is against all
conception and I do not think we
should permit our education to be
commercialised to that extent, I do
not think we should sink to that level
and permit such sort of things.

When I mentioned this to the Min-
ister of Scientific Research regarding
the engineering colleges, he could not
believe it. He has now, as a matter
of fact, taken active steps to see that
in all the engineering colleges no do-
nations from students for admission
are accepted. There is a college in
Bangalore. I know he has seen that
the Government pay the expenses
of that college, Government takes all
the necessary steps {0 see that ad-
missions are on merit and no do-
nations are realised like this from
students. You may select students
who have got 70 or 80 per cent
That is a thing the hon. Minister
can look inte. Admission should
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be on consideration of merit.
That is a thing which I think the hon.
Minister should give serious thought
to. I wish he at least assures this
House that this sort of thing will not
be permitted. Not only that; for
those students who get 60 or 75 per
cent—whatever the limit he may fix
the facility of admission should be
given, So that students should be
taken on considerations of merit and
given free education. ‘

If you are talking about equality of
opportunity, if you mean really that
there should be belief in social values,
I do not think this sort of thing can
be permitted and our medical educa-
tion commercialised to this extent; I
do not think the noble profession of
doctors could be commercialised to
this extent.

I have in essence raised three
points. First is about the absolute
ignorance on the part of the
Minister even in such matters as
the number of students in colleges.
We know by heart, as a matter of fact,
how many engineering students are
there in the colleges. The Hon. Minis-
ter does not even know that informa-
tion.

Mr. Deputy-Speaker: He has said
that. Now he should leave as much
time for the Minister to reply.

Shri Harish Chandra Mathur: The
second point is that he says that the
Rajasthan Govermment did not come
in time and he has given away the
money. ‘The third point is the attitude
and policy regarding admissions to
colleges

Shri Karmarkar: Commercialised
education.

Shri Harish Chandra Mathur: It
should not be commercialised to that
extent.

Shrl D. C. Sharma: May I konow
how this question about a Rajasthan
medical college has become a
national issue?
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Mr, Deputy-Speaker: Order, order.
The hon. Members cannot decide
among themselves this matter in this
way.

Shri Harish Chandra Mathur: I was
Just explaining my position,

Shri J. R. Mehta (Jodhpur): After
having made a firm commitment as
conceded by the hon. Minister him-
self to give a second college to
Rajasthan, after having appointed a
committee to make recommendations
as to the location, after the Committee
had reported, and after the hon.
Minister had accepted its recommenda-
tion—which was to the effect that the
college may be located at Bikaner—
and after having approved this recom-
mendation and having passed this

Mr. Deputy-Speaker: Would it be a
resojution or a question?

Sbri J. R. Mehta: And after the
recommendation has been accepted in
its turn by the Rajasthan Govemn-
ment, and after they had made a
formal announcement to this effect—
which was done without any loss of
time. May ! know what were the
extraordinary reasons or circumstances
which led the hon Minister to divert
the money meant for this college to
other purposes, and to do so without
taking the Rajasthan Government or
this House into confidence?

Shri Harish Chandra Mathnr: At
least know from them.

Mr. Deputy-Smker: Shri Barupal.

Shri J. R. Mehta: I have not finished
my question, Sir.

Mr. Deputy-Speaker: If the other
questions be of the same length..... .

Shri J. R. Mehta: They are not as
long as this; they are not even half.

2. Whether the hon. Minister will be
good enough to rectify the position

3 DRCEMBER 1958 #ticat Students 3098

and devise ways and means or find
funds which would enable the
Rajasthan Govermment to proceed with
the establishment of the proposed
Medical College at Bikaner as early as
possible?

3. Whether the policy of making
admissions to some of our Medical
Colleges contingent on the payment of
a sum of money is not repugnant to
our Constitution and to the socialistic
pattern of society in so far as—

(a) it contravenes one of the most
valuable fundamental rights
embodied in the Constitution
—namely, equal opportunities
to all;

{b) it adds insult to injury so far
as the poorer sections of the
community are concerned, by
placing poor students under a
distinct and additional dis-
ability vis-avis moneyed
students.

An Hon. Member: Very good.
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Mr. Deputy-Speaker: In this House,
there is only the Deputy-Speaker and
not the Deputy Chairman.

Shri Karmarkar: Sir, I beg your
pardon. 1 am really grateful to my
hon. friend Shri Mathur for having
raised this question on the floor of the
House because this enables me to give
very useful information to the House
80 that other people who are in the
same situation may know better than
they already know.

There are three points and lest I
forget I will summarise them. Firstly,
about information. With regard to
answers to questions it is abvious that
our answers have to be precise and
not like the questions. If anybody
puts a question we have to give res-
pounsible answers. ...

Mr. Deputy-Speaker: Even ques-
tions are to be brief and precise. It
is not as if questions are vague and
answers are precise.

Shri Karmarkar: Sir, we have %o
ask the State Governments. There
are about 50 colleges in the country
and the information changes every
ydar because the number of admis-
sions is larger. 1 could have said that
roundabout 4,000 admissions are made
every year. But that would not have
satisfied myself. I get the figures
since then and the total number of
admissions, I find according to the
latest information, the number of
admisgion this year in all the colleges
in the country is 4,058—subject to
correction here and there.

1 find that the average expenses per
student per month vary from place to
place from Rs. 100 to Rs. 120 and Rs.
180. About the fees, the information
that I have with me is about the col-

India. The tuition fee proper—
Library 06, game and magazine fee
are all there—but the tuition fee in
Medical College at Pondicherry

£
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Hardinge Medical College, the fees
come to about Rs. 200 annually and
the sundries come to about Rs. 80.
Maulana Azad Medical College—the
tuition fees are Rs. 240. The All India
Institute of Medical Sciences is a post-
graduate institution in a sense. But
it has an under-graduate college also
and the tuition fees come to about
Rs. 300, apart from the gymkhana fee
and the laboratory fee. This informa-
tion 1is available with me today and I
am 1n a position to give definitely this
information because it arrived in time
for this discussion. Otherwise, you
can easily see the undesirability of
giving vague information in reply to
specific question.

The other point was about the
College of Bikaner. It has almost
been made to appear that the starting
of the college at Bikaner was our
responsibility. In this matter apart
from the fact that we give money, we
do not anywhere come into the
picture

Shri Harish Chandra Mathur: We
only want money.

Shri Karmarkar: I know. That is
the one thing that i1s missing betause
you are late. Now, it is the responsi-
bility of the State Government to
start the college; it is the responsible
agency to do everything They have
to get this approved by the Indian
Medical Council which is a statutory
body Therefore, any one can start
any college without our permission,
even without our knowledge if they
do not want our money. If they want
our money, of course the college has
to come to us for our money; it comes
to our knowledge. When my friend
Shri Mathur asked that question, I had
occasion to observe—and I am pre-
pared to stand by every single ward
of it today—and I spid:

“I do not think that there is any
outstanding promise so far as
Delhi is concerned.

Rajasthan, I think the State Gov-
emment—] am not quite sure—
was not able to arrive at the suit-
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able site. There was competition
between one place and another
and they were not able to make it
up. If they had come in time,
they wouid have got it.”

“It" means aid. Every word of it
stands justified.

The first time when this request was
made to us was at the meeting of the
State Health Ministers’ Conference in
June last year. The Minister for
Rajasthan—] will not say, timidly—
cautiously happened to mention about
the second college in Rajasthan. 1
made enquiries and said: “What is the
difficulty? Why do they not come for-
ward with the proposal?” It was then
that { learat thet thete was a very
serious controversy as between
Jodhpur and Bikaner. There was a
controversy between Jodhpur and
Bikaner. Which of these two places
should have the college? Jodhpur had
a hospital and Bikaner had a bigger
hospital, it seems. So, pleadings and
urgings were made. I would almost
use the word ‘pulls’. There was this
utilisation of all possible regional
influences on either side. This is what
1 mentioned and I did not want to go
into all these details at that time.
When I happened to know about this,
both the parties said to me: “Can you
find a solution”? They tried to have
my good-will for one of the two
places. Obviously, I cannot have my
good-will for both the places and I
told them that the Government of
India had no opinion in this matter
and whichever place the State Gov-
ernment chose, the State Government

they could not perhaps find out a
third party there, to suggest some per-
son or committee so that it could go
into the right and wrong of the matter
and make a suggestion. Obviously,
the choice for us was the President of
the Indian Medical Council and we
ted his name. And that Com-

appointed not by us—we
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Mr. Deputy-Speaker: 1 am always
...... (Interruptions).

Shyi Karmarkar: We said so to the
President of the Indian Medical
Council. That Committee was appoint-
ed by the Government of Rajasthan
and not by the Government of India.
We lent our good-will and our good-
offices in finding a person about whom
both the parties would feel objectively
satisfied. This Committee went into
the matter. That was in September,
1957.

That Committee went into the pros
and cons and visited the places. It did
not decide that one was more suitable
vhern the otbez. 1 1 semember ThghA,
it made a recommendation in a sense
satisfying both and said that Bikaner
may be taken up straightaway,
Jodhpur may be considered next yesr
or the year after that. Therefore, the
decision uiltimately came to this that
for immediate establishment of a
college Bikaner was the best situation.
Then the Rajasthan Government took
up the matter—round about-February
or March, I think. The Rajasthan
Government approached us for aid in
1958. Now, an amount of Rs’ 8}
crores was placed at our disposal by
the Planning Commission and the
Finance Ministry. Out of that amount,.
during the first two years, even before
this question came up, when the Com-
mittee was sitting and the Govern-
ment was considering and all that, &
commitment for seven colleges was
made. We could not wait till the end
of time. We had these colleges; one
at Kanpur, another at Ranchi, a third
at Jamnagar, one at Bhopal, one at
Jubbulpore, one at Hubli one iw
Kozikode and one at Kurnool by way
of part assistance. All this happened
even before the Rajasthan Govern-
ment was able to decide where the
venue should be. We also appointed
a committee to determine how much
assistance we should give. The Com-
mittee came to the conclusion that for
a college, to have proper buildings and
all that, Rs. 80 lakhs would be a pro-
per estimate for a college proper. We
do not give any aid for the hospitals
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that is for the State Government. Out
of this we were committed to give
‘three-fourths for the seven colleges
which had been newly started and for
which we had promised aid much
earlier than the Rajasthan Govern-
ent was able to make up its mind.

We promised them this aid and we
allowed each college up to an extent
of Rs. 60 lJakhs. We also kept a little
money for upgreding, for increasing
the number of students from 50 to
100, because we were technically ad-
vised that 100 students would be a
real unit of students which would
make a college economic.

Then we took a decision—that was
alsoc much earlier than the Rajasthan
Government was able to make up its
mind—to aid the colleges at Madurai,
Mysore, Agra, Kanpur, Dibrugarh,
‘Gwalior, Indore, Jaipur, Trivandrum,
Laheriasseri and Cuttack for upgrad-
ing themselves. We promised them
aid and the money that was with us
was over months before the Rajasthan
‘Government came to us for aid.

Still, Sir, I must say we did con-
gider Rajasthan as an area which
needed a college. What we did was,
by way of giving our token support
to the idea that Rajasthan should
really have a college we, perhaps.
went a little out of the way—not
wrongly, but rightly—and said that we
are agreeable to give recurring ex-
penditure for two years—normally we
give to a new college three-fourths of
the non-recurring expenditure and 50
per cent. of the recurring expenditure.
We addressed the Government of
Rajasthan in April, 1858 that we are
prepared to meet as a special case,
‘though they had come late—we did
not mention it in the letter. but we
had that in gur mind—because Rajas-
than had a rightful claim to have a
wollege, three years recurring expen-
diture. It seems, before the Patel
Committee a representation was made
that an amount of Rs. 50 lakhs would
be collected and given to the college.
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We thought that i officlal support was
given to the college it might coax the
donors to readily give money, because
they will be able to say that the Gov-
ernment of India have wiso supported
the idea of having a college to the
extent of two years recurring expendi-
ture. That was as far back as April
1988.

Shri Harish Chandra Mathur: Did
the Rajasthan Government say that
they will give Rs. 50 lakhs?

Shri Karmarkar: It was in the Patel
Committee’'s report. I do not know
whether it is good to divulge private
conversation, but I may say that in
private conversations even very res-
ponsible people like hon. Members of
this Parliament and Ministers bave
given me to understand that donations
would be coming up.

Shri M. D. Mathur (Nagaur): May
1 know the names of Members of
Parliament who promised donations?

Shri Karmarkar: They said that
donations would be forthcoming.
The Particular Member or Members I
itended might imagine for them-
selves; I do not want to raise any
controversy. I had every reason to
believe what they said

Shri M. D. Mathur rose—

Mr. Deputy-Speaker: Perhaps the
Minister can assure him that the hon.
Member is not the Member who is
being referred to.

Shri M. D. Mathur: I want to know
the basis for that. If he is not pre-
pared to show the name of the hon.
Member or any other person, I want
to know the basis for saying that
Rs. 50 lakhs would be forthcoming. I
want to know the basis for it and 1
want to know who promised Patel
that Rs. 50 lakhs would be forth-
coming.

Mr. Deputy-Speaker: That is an-
other question. v
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Shri Karmavkar: Yes, Sir. That is
another guestion anqd a subject for
another half-an-hour discussion on
the Patel Committee Report It 18
officially recorded m the Patel Com-
mittee Report that when they were
examuning this question, they were
assured that a donation of Rs 50
lakhe would be forthcoming

Shei M. D, Mathar: Who assured
Mr, Patel” We want to know that
thing The report 1s in the hands of
the Government of India

Mr. Deputy-Speaker. Order order
The Minister cannot tell who told Mr
Patel He cannot say that

Shri M. D. Mathur: The report 1s
there.

Shri Harish Chandra Mathur; It 1s
absolutely a very relevant material
required heie Even 1t 15 mentioned
in the Patel Commuittee Report, he has
to go by the commitment that the
Rajasthan Government males,—assur-
ing hum that Rs 50 lakh. would be
forthcoming

Shri Karmarkar: Therc was an
earber hope from whoeve: was there
in chaige of this, i1n the Rajasthan
Government that this  subscription
would be forthcoming And the
Minister himself told me that the
subscription might be comwng 1n
Later on he said donations are duffi-
cult to come by Nothing is lost now
Anqd we have nothing to gain by
depriving the Rajasthan Government
of a college God bless them Let
them have a college and collect sub-
scriptions In fact, mv object 1n men-
tioning these things 1s to ~nable my
hon. friends to go ahead with the
college and collect as much donation
as possible

Shri Harish Chandras Mathur roge-

Mr. Deputy-Spesker: He ought to
be in a greater co-operative mood if a
college 1s to be given

261 L8SD-—J. .
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Shri Harish Chandra Mathar: Co-
operation with no payment'

Shrl Karmarkar: Therc 15 also an-
other offer from Punmjab But that 1s
another matter That will come later
on As regards recurring expendi-
ture, on the basis of 40 admissions pe:
annum, we said m the official lettex
dated 1st April that 1t 1s estimated
that the Government of India would
be prepared to pay a grant-in-aid of
Rs 4,80,000 spread over a period of
threc years, and on the basis of 50
per cent, pav Rs 8,000 per annum per
student The Goveinment of Indwa
will be prepared to pay this amount
to the State Government for the es-
tabhishment of a medical college at
Bikaner That 15 a promise by which,
though late, we stand That 1is the
recurring expenditure

Now of course, if this House or the
Finance Mmustiy or the Planning
Commussion enables us to expand the
resourcts beyond Rs 6} crores—if my
hon friend from Rajasthan or other
hon Membeis are able to persuade
both the Finance Ministry and the
Planning Commuission—and if more
money 1s forthcoming, possibly that
might be the first commitment, since
we have agreed to pay the recurring
expenditure, and 1t will help the Gov-
etnment of Rajasthan and my friends
because we have agreed to pay this
recurtin,, expenditure Thereafter—

Mr. Deputy-Speaker: If he has much
more to say, he might lay a statement
on the Table of the House

Shri Karmarkar: 1 have nothing
more to say on this pont I wish
my hon friend, the Member from
Rajasthan as also the Rajasthan Gov-
ernment, if [ may say so without an)
offence take a little courage in both
hands and go sahead with the college

Shrl M. D, Mathur: We are going
ahead

Shyl Harish Chandra Mathur: |
assure the hon Mnister that we are
going ehead We want lus assistance
That is all
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Shri Karmarkar: I am very happy
about it. Those who go ahead deserve
support, whatever support is possible.
So much for the college proper.

Now, let me be very frank to this
House about this matter. We are
interested in having the number of
colleges increased, and personally
also, and my Ministry feels very
miserable that the amount at our dis-
posal is not larger. Really, wc should
have another 8 or 10 colleges in the
country because the neeq for medical
graduates is very, very great. There-
fore. I would give all possible sup-
port—material and moral—as the case
may be to the proposal from Rajas-
than. I am very happy to learn that
they are going ahead with the college

Only, controversial atmosphere here
and there sometimes creates difficul-
ties. There has been sufficient time
lost. If only the controversy had
been over by March, 1957, instead of
by March, 1958. the Rajasthan College
would have been in the list of aided
colleges. But the misfortune is that
the controversy ended in March, 1958
Any way, it is always good to wish
well and wish goodspeed to the Rajas-
than College. Our offer, to the ex-
tent that who have offered, does stand
in spite of the fact that there has been
delay and in spite of this discussion,
but this discussion does not affect the
aid that we have offered to give tc
the college.

There was one other point mention-
ed which is rather important. As 1
said, in the establishment of these
colleges, no one need inform the Gov-
ernment of India because we do not
come into the picture unless our money
is sought for. Now, it did happen and
my hon. friend end other colleague
was asking the question about the
colleges which are charging what
might be called a capitation fee. As
I said, and I repeat it again, wherever
a rightful effort is made in the sense
that affairs are conducted in as
normal, regular manner—subject to
this observation—we could help the
cause. I still maintain that it to-
morrow a rich society comes into

3 DECEMBER 1988

Medical Students 3048

existence and says. “We do not want
any aid from Government. —We
would start a college”, we say, “All
right. Go ehead”. There have been
two colleges, one in Manipal in
Mangalore and the other recently
startedq in Andhra Pradesh where
donations have been collected from
some donors who have been assured
one seat. With regard to that, both
myself and my Ministry gave a lot of
thought to this matter and we came
to the considered conclusion that
other things being right, in the pre-
sent predicament in which the coun-
try is placed, in view of the urgency
of the number of medical graduates
that are required by the country and
also in view of the fact that beyond
2 certain Lmit, Gauvernmant gre nat
able to give financial aid to these col-
leges, we should not stand in the way
of self-help colleges coming up.

With regard to the college in
Mangalore, the Chairman of as res-
ponsible a body as the Medical Coun-
cil of India found the staff to be first
class, the training course to be first
class and the management to be quite
adventurous. The students also were
not below the mark, because one of
the first rules of admission to the col-
lege is that no student shall be per-
mitted to be admitted to the college
unless he has secured the minimum
percentage fixed by the University,
because they have to be affiliated to the
University. 1 could have well under-
stood the objection if a normal student
sequires 50 per cent. marks in the
I.Sc. and the sons or sons-in-law of
the donors are admitted with 30 per
cent marks.

Shri Heda (Nizamabad): The mini-
mum is much less for the donors'
seats.

Shri Harish Chandra Mathur: Those
who get 70 per cent. marks are not
admitted, but those who get 40 per
cent. are admitted because of the
donation.

Shri Karmarkar: That is because
the donor has been promised one seat,
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provided the student satisfies the
minimum requirements laid down by
the university. So far as my infor-
mation goes, that is the system adopt-
ed in both the college. After giving
the fullest consideration to the ques-
tion, we came to the conclusion that
whereas such colleges will not come
under the pattern of our assistance,
there was absolutely no reason why
we should come in the way of such
coliege developing. If Government
does net itself start more colleges, and
if it prevents the coming up of such
colleges, we thought that it would be
wrong.

So far as the Government of India
are concerned, they come into the
picture only when they give aid.
Qtherwige, the Medical Council of
India, the university and the State
Government concerned are absolute
arbitrators with regard to the starting
of any medical college in this country.

Finally, my hon. friend said some-
thing «bout engineering colleges.
Perhaps it is his information that the
Minister of Education recently visit-
ed, laid the foundation-stone cor opeti-
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¢d a building for an engineering col-
lege in the Mangalore district precise-
ly started with this kind of donation.

3i:. DPeputy-Speaker: Half-an-hour
d.scussion should be confined to thirty
minutes.

Shri Harish Chandra Mathur: Not
the Minister of Education, but the
Minister of Scientific Research. He
told me last week in the Consultative
Committee.

sari Karmarkar: I do net want to
jcin iszue on a subject which does not
b o:tain to my Ministry.  About medi-
cul colleges, 1 have made the posi-
tion clear. With regard to requests
for aid to start new colleges, we shall
b2 very happy to consider them on
{h»ir own merits.

Mr. Deputy-Speaker: The House
stands adjourned till 11 A.M. tomorrow.

17.39 hrs.

The Lok Sabha then adjourned till
Elcven of the Clock on Thursday, the
4th December, 1958.





